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SHRI DINESH SINGH: Negative 
approach is an attitude of mind which is 
more on the other side than on this side. We 
are positively running the government and 
they are negatively, constantly criticising it. 

SHRI PILOO MODY : We are positively 
oPposing this government. 

SHRI S. K. TAPURIAH: They are 
ruining the country and not ruling the 
country. 

SHRI LOBO PRABHU: The Minister 
gave an assurance some three months ago 
that within three months he would reduce, 
if not eliminate, the backlog of applications 
for licente. What is the present backlog? 
Secondly, considering that at the moment 
industrial investment is at its lowest ebb, 
conSidering 'at the moment finance is not 
available for investment going on because of 
its going altogether to the public sector. 
considering at the moment there is excess 
capaCity, why is the government not ending 
the policy of restriction implied in licensing? 

SHRI DINESH SINGH: Because it does 
not meet the social objectives that we have in 
mind for the country ... (IRtmuptiorr.s) 

SHRI i'lLOO MODY : Inefficiency is the 
social objective of the Government ........... . 
(InterrupIi01l) 

SHRI RANGA : That is not the correct 
answer. That is not a proper answer either. 
My hon. friend has mentioned all these so-
called social objectives which the hon. Minis-
ter is supposed to keep in his mind and also 
their administration. In the light of all these 
thiogs. \'ohy is it that these delays are taking 
place? That is the question. It is not a 
proper answer for him to say that it does 
not meet the social objectives ... (Int.mtptjon). 
His own Prime Minister is said to have 
confessed the other day that there are delays, 
that they are trying their best and that she is 
exherting her administration to a\'Oid these 
delays. What steps is this friend going to 
take and proposes to take? 

SHRI DINESH SINGH: This question 
relates to collaboration with Japan. 

SHRI RANGA: NO •.•••• (lntmuptilm) 

SHRI PILOO MODY : It relates to delays 
and illustrates them with Japan ... (Int ....... tion). 

SHRI RANGA : We are not here to bear 
lectures on their policy. We know their 
policy ... (lnl."....""n). He should take some 
trouble, study this and give proper answers ... 
(/nterrupti.n). 

SHRI PILOO MODY: It says. whether 
the Japanese investors are also discouraged 
in addition to others. I think, it is very 
unfortunate that my leader, Professor Ranga, 
had to get up and extract some answer from 
him. It would have been much better if you 
had done it yourself. 

MR. SPEAKER: Thank you, I will play 
your role now ... (lnlerrupti.n). 

SHRI P. G. SEN: The Minister says that 
they are going to do something with Japanese 
collaboration. I want to know whether they 
are taking into consideration collaboration 
in small sector industries or in heavy indust-
ries. 

SHRI DINESH SINGH: We have pub-
lished these lists which arc the guidelines 
about industries in which foreign investment 
and technical know-how are allowed and in 
which we are not allowing import of foreign 
technology or investment. These have been 
published from time to time and I shall be 
glad to send one to the hon. Member if he 
so desires. 

SHRI P. G. SEN : I wanted to know with 
regard to Japan. The list mi&ht be a big 
list. 
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THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND HEAVY 
ENGINEERING (SHRI MOHO. SHAFt 
QURESHI): (a) No, Sir. 

(b) Does not arise. 

(c) According to the present schedule of 
construction, the erection of the first blast 
furnace is to be completed by December. 1971. 
and the enlire first stage by March, 1973. 
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SHRI RAJ OEO SINGH: Is the Minister 
sure that the date in no case will be advanced 
and also is there any clause in the agreement 
for penalising the contractor? 

SHRI MOHO. SHAFI QURESHI: I do 
not know what dates the hon. Member means, 
whether he means the scheduled construction 
dates of the steel plant. I can assure the 
House that we are not trying to advance the 
dates of construction. 

So far as the penaly clause is concerned. 
it is always there in the contract itself. 

SHRI R. K. AMIN: It seems that the hon. 
Minister is not properly briefed. Only quite 
recently a Committee of Parliament has gone 
through tbe factors responsible for the delay 
of the Bokaro Steel Plant and in his answers 
none of the reasons he has mentioned. p.co-
bably, it seems. he .has not g.:>ne through that 
report at all and has not taken into conside-
ration the action to be taken which has been 
recommended by the Committee. 

SHRI MOHO: SHAFI QURESHI: Which 
Committee '! 

SHRI R. K, AMIN : The Committee of 
P'ublic Undertaking. made the recommenda-
tion last y,ar. May I know whether the 
d<signs supplied for 'he refractories by the 
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USSR are responsible for the delay in the 
supply of refractories 7 

SecondlY, may I also know whclher the 
sequence of the machinery which is being 
snpplied by the USSR is also mainly respon-
sible for tbe delay 7 

SOME HON. MEMBERS: Shame, shame. 

SHRI R. K. AMIN: May I know-you 
have not given the answer for (c)-the date by 
wbich you propose to complete the Bokaro 
Steel Plant and the reasons why you think so ? 

THE MINISTER· OF STEEL AND 
HEAVY ENGINEERING (SURI B. R. 
BHAGAT) : To the recommendations of a 
Parliamentary Committee we always give due 
consideration and we are fully aware of that. 
(In,mul"ions) 

We have given the reply fully conversant 
with the tbinkin& of the Committee, and 
the reply is correct. 

Now, the question asked by tbe bon. 
Member is: whetber tbe delay in supplies 
from the indigenous sources bas been beCause 
tbe specification of tbe USSR consultants. 
The specification is strict in tbis. There is 
no doubt about it and the USSR consultantS 
are very stric t about tbe specifications of the 
refractories because they think this is the key 
to the functioning of tbe plant and it is impor-
taDt that the specification should be adbered 
to. But tbere have been cases where it can-
not be supplied and so tbey are either impor-
ted from tbere or after discussions with them 
they have been able to relax tbe supecilica-
tions in certain cases. So. it cannot be said 
tbat because of tbe specifications, the supp-
lies are delayed. There is no issue of tbat 
nature. 

Secondly he bas asked wbether there have 
been out of schedule supplies of the macbi-
nery from USSR. Tbe machinery supplied 
from USSR are according to schedule and 
tbere is no delay. The real delay is in the supp-
lies of equipment from tbe Heavy Engineering 
Corporation. (lnterruplions). Not only there 
is insufficiency of supply, but there are also 

supplies out of schedule, but not the supplies 
from USSR. 

SURI CHENGALRA Y AI NAIDU : There 
was also an half ·an-hour discussion on the 
Bokaro steel plant previously, Is it not a fact 
that the plans supplied by tbe Russians are 
defective and due to the defective plans given 
to them, the Heavy Engineering Corporation 
is not able to complete supplies in time? 
Will the Government find out and ask USSR 
to supply correct plans and not to delay 
things like that. 

Is it a fact tbat due to the abnormal delay 
the steel which will be produced in this plant 
will be as COstly as silver 7 

AN HON. MEMBER: Almost. 

SHRI A. C. GEORGE rose-

MR. SPEAKER: You are a new Member. 
I have to shift from this side to that side. 
Again you are getting up every time. Two 
members from your side bave already put 
questions. I am sorry. 

SURI B. R. BHAGAT : The Heavy 
Engineering Corporation has enough orders 
on tbem to go on for anotber two years at 
least and tbe plans for those orders are all 
available to them. 

AN HON MEMBER: Is it defective 7. 

SHR! B. R. BHAGA T: Nobody bas said 
it. It is for tbe first time that r hear this. Has 
any Parliamentary Committee said so, to 
wbicb the bon. Member refers? Nobody has 
said so so far. If they are defective. I will cer. 
tainly look into them. But it bas not come 
to our notice. I tbink this is the first time 
this bas been said. 

SHRI CHENGALRAVA NAlDU: Wbat 
about the cost g~in& up 7 It will cost as much 
as silver. 

SURI A. C. GEORGE: Tbere is an alarm· 
ing revelation made by an hlln. Member of 
this House. This has come in today's news· 
paper wherein it has been said that Bokaro 
steel will cost Rs. 4,100 per tonne. as against 
Rs. 1800 wbich is being sold by Hindustan 
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Steel at present. Will the hon. Minister 
clarify it? This is stated by Shri Atal 
Bihari Vajpayee. It has come in today's 
paper. 

MR. SPEAKER : Are you asking about 
the cost of steel or the capital cost? 

SHRI A. C. GEORGE: There is a speci-
fic figure quoted, namely, Rs. 4100. 

MR. SPEAKER: Selling price is not witb 
him. 

SHRI MOHD. SHAFI QURESHI: He is 
asking about the capital cost of production. 
Sir. Tbere is a lot of difference between cost 
of production and capital cost. My hon. 
friend has stated that Shri Vajpayee has said 
that thc steel produced in Bokaro will be 
sold at Rs. 4100 per tonne. Shri Vajpayee 
is a fOrceful speaker and I do not know how 
he said that. Sir. the investment cost per 
tonne in Bokaro would be Rs. 2500 per tonne. 
not Rs_ 4100 per tonne. as stated by Shri 
Vajpayee. 

SHRI SURENDRANA TH DWIVEDY: 
We have been told by the hon. Minister 
that the delay was not on account of Russian 
supply. but it was from the side of the Heavy 
Engineering Corporation. The Minister said 
some time back about lack of orders in the 
Heavy Engineering Corporation and there-
fore there is unutilised capacity in the 
factory. The Heavy Engineering unit has 
been set up in collaboration with Czecho-
slovokia and Russia. I would like to know 
particularly why the Heavy Engineering Cor-
poration has not been able to meet the 
requirements of the Bokaro steel plant in 
time. 

SHRI B. R. BHAGAT : I said already, 
there is no lack of orders. They have enough 
orders to gO on for another two years. In 
the first stage production orders are all placed 
on HEC. But the production schedule in 
HEC. has not picked up sufficientlY. Every 
effort is being made to see that the supply of 
equipments and structurals from HEe is 
ke pt up to schedule and they step un the 
supply of backlog, so that the schedule of 
completion by December. 1971 of the first 
blast furnace will be maintained. 

SHRI BAL RAJ MADHOK : Just now, 
we have been tol d that there is no delay in 
the supply of refractories according to the 
Russian specifications. May I know whether 
it is a fact that the Indian manufacturers are 
providing refractory bricks according to the 
Russian specifications. wbich are cheaper, 
but the Russian want Russia n bricks to be 
imported. which are three times costlier and, 
therefore, they are rejecting the Indian refrac-
tory bricks. and if so, Whether that is one of 
the causes for delay in the construction of 
this plant? 

SHRI B. R. BHAGAT: No. whatever 
orders the indigenous manufacturers'can take. 
we are giving to them. Actually, we are 
thinking of setting up more refractory plants 
and thereby increasing the existing capacity. 
Whatever orders can be taken by the indi-
genous manufacturers are given to them; it is 
only the balance ... 

SHRJ BAL RAJ MADHOK: Is it a fact 
that it is a part of the report that they are 
deliberately not accepting the bricks supplied 
by the Indian manufacturers even though they 
fulfil the specifications and they are cheaper, 
because they want to import the bricks from 
Russia? 

SHRI B. R. BHAGAT: There is no deli-
berate attempt in thiS. The specifications are 
rigorous and hard because of the nature of 
the construction and the requirement, and 
where the bricks do not come up to the speci-
fications, there is difficulty. But otherwise, 
there have been cases in which there hag been 
first rejection, second rejection and third 
rejection. But the Indian manufacturers have 
been able to come up to the specifications 
and their supplies have been accepted. 

Prod_tloD 01 Scooters iD CoDaboratioD 
with U. A. R. aad Y ........ 

·S7S. SHRI BENJ SHANKER SHARMA: 
Will the Minister of INDUSTRIAL DEVE-
LOPMENT AND INTERNAL TRADE be 
pleased to state: 

(a) whether the" is a proposal for joint 
production of scooter. under the economic 




